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Comments of NHPC Ltd on Discussion Paper on Shortening the
Scheduling Timeline for Real Time Markets in India

Real Time Market (RTM) was introduced in India in June 2020 to facilitate load-
generation balancing closer to real-time. It has provided an avenue for balancing the
demand-supply position through an organised market mechanism in near real time. In
the Indian Power System, the Real Time Market (RTM) was introduced as a half-hourly
market for collective transactions of real-time contracts through Power Exchange(s).
The introduction of RTM in Indian Power System resulted in change in the framework
of scheduling under the Indian Electricity Grid Code (IEGC) as it allowed the
generating stations and beneficiaries to revise their schedules from 7th/8th time blocks
before the delivery time block instead of 4" time block before the introduction of RTM.

Currently, the real-time scheduling process takes about 75 minutes from the end of
the ‘Revision of Schedule’ to the start of the delivery time block. The Commission,
while introducing the RTM, had highlighted the need for shortening the time between
RTM auction and delivery of power for managing the real-time variations, including

renewable generation in the system.

Therefore, in the present discussion paper, it has been proposed to reduce the timeline
between the end of ‘Revision of Schedule ‘and actual delivery of power from the
existing 75 minutes to 50 minutes i.e. reduction of timeline by 25 minutes by reducing
the bidding time for RTM by 10 minutes and reducing the time between the Gate
Closure for RTM and the commencement of delivery of power by 15 minutes.

The p(oposed reduction of the RTM timeline from 75 minutes to 50 minutes is

therefore a welcome step toward enhancing real-time grid responsiveness and
operational efficiency. However, some suggestions/ comments of NHPC on the

discussion paper are as under:
Comments of NHPC:

The discussion paper discusses the importance of reducing the RTM timeline from 75
minutes to 50 minutes in shortening the scheduled revision period. The paper also

highlights the requests from various stakeholders to reduce the schedule revision
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period to minimise DSM penalties.
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Presently, any revision in the schedule made in odd time blocks becomes effective
from the 7th time block onwards, and any revision in the schedule made in even time
blocks becomes effective from the 8th time block onwards, counting the time block in
which the request for revision has been received to be the first one. This means, once
the real-time market commences for any specific half hour delivery period, the
revision in the schedule for that half-hour (two-time blocks) is not permitted. In

other words, the ‘Revision of Schedule’ is nothing but the product in the electricity

market continuum, which could be exercised by the beneficiaries until the Real Time
Market (RTM) for a specified half-hour commences. The current timelines for the

revision of the Schedule is as under:

Figure-1: Revision of Schedule as per IEGC
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The timeline for above schedule follows from the current timeline of RTM which is as

under:

Figure 2. Time line for Real Time Market (RTM) — Current
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From both the figures, it is clear that once the bidding for a delivery period commences,

schedule revision for that period is not allowed.

In the proposed timeline, the bidding for delivery period commencing from 12:00 is

proposed to start from 11:10 as shown below:

Figure-5: proposed timeline of RTM
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In the proposed timeline, the right to revision ends at 11:10 which is a time between a
time block (i.e. 11:00 -11:15). Thus, as per the proposed timeline any schedule
revision made before 11:10 in the time block 11:00 -11:15 shall be allowed for delivery
period 12:00-12:30 and any schedule revision made after 11:10 in the time block 11:00
-11:15 shall be allowed for next delivery period 12:30-01:00.

As per NHPC, this proposal shall have operational constraint as any schedule
revision made in a time block are processed for revision collectively. This shall
result in a situation where in any schedule revision made before 11:00 shall be allowed
for delivery period 12:30-01:00. The resultant timeline in this scenario for revision of

schedule as per IEGC is as under:

Revision of Schedule as per proposed timeline of RTM
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Thus, it is visible from above timeline for revision of schedule, if the timeline for RTM
is reduced from 75 minutes to 50 minutes as proposed, any revision in the schedule
made in odd time blocks becomes effective from the 7th time block onwards, and

any revision in the schedule made in even time blocks becomes effective from the 6th

time block onwards, counting the time block in which the request for revision has
been received to be the first one. Thus, there will not be any reduction in schedule

revision time for schedule revision made in odd time block.

Therefore, it is proposed that a further 5 min reduction be made in RTM window and

reduce the timeline of RTM to 45 minutes as under:
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The above proposed change in reduction in timeline of RTM from 50 minutes to 45
minutes shall result in following change in the timeline for revision of schedule as per
IEGC

Revision of Schedule as per proposed timeline of RTM

Any revision in the even time

block will be effective from block will be effective from
6t dme block, counting the 5% time block, counting the
time block in which revision is time block in which revision i
made to be the first one. made to be the first one.
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from above timeline for revision of schedule, if the timeline for RTM is reduced from
75 minutes to 45 minutes, any revision in the schedule made in odd time blocks
becomes effective from the 5th time block onwards, and any revision in the schedule
made in even time blocks becomes effective from the 6th time block onwards,
counting the time block in which the request for revision has been received to be the
first one. Thus, there will be reduction in schedule revision time by 30 minutes for

schedule revision made in even/odd time block.
Or

Alternatively, if reduction of timeline for RTM from 50 min to 45 min is not possible
presently, it is proposed that the window for revision of schedule of odd time blocks
may be made effective for only first 10 minutes of the time block i.e. no schedule
revision is allowed for last 5 min of odd time block. This will result in a scenario where
any revision in the schedule made in first 10 minutes of odd time blocks becomes
effective from the 5th time block onwards, and any revision in the schedule made in
even time blocks becomes effective from the 6th time block onwards, counting the

time block in which the request for revision has been received to be the first one.
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